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(12) Shrimati   Manorma   Singh 

(13) Shri G. S. Mishra 

(14) Dr. Prabhat  Kumar     Mishra 

(15) Shri Ram Nagina Mishra 

(16)  E>r. Manoj Pandey 

(17) Dr. V. Rajeshwaran 

(18) Shri K. H. Ranganath 

(19) Shri P. V. Narasimha Ra0 

(20) Shri C. Madhav Reddy 

(21) Shri D. N. Reddy 

(22)   Shri Muhiram Saikia 

(23) Shri   Nawal   Kishore   Sharma 

(24) Shri N. Tombi Singh 

(25) Shri C. P. Thakur 

(26) Dr. Chandra Shekhar Tripathi 

(27) Dr. V. Venkatesh 

(28) Shri Vijoy Kumar Yadav 

(29) Dr. Gojam Yazdani 

(30) Shri Zainul Basher 

The above motion wag adopted by Lok 
Sabha at its sitting held on Tuesday, the 
15th December, 1987. " 

VALEDICTORY REMARKS 

THE DEPUTY CHAIRMAN: Hon-
Members, the Winter Session of the Rajya 
Sabha is coming to an end. Before I adjourn 
the House sine die, I would like to thank all 
Members on behalf of the Panel of Vice-
Chairman and on my own behalf for the 
kind co-operation extended by all sections 
of the House for the smooth and orderly 
conduct of the proceedings. 

The Session has been very hectic and at 
times stormy and we have discussed very 
many issues which were agitating the minds 
of the members. At times, the debates have 
been quite heated any noisy. Tumultuous   
scfenes     were   witnessed   on       

many an occasions during! this Sessioi The 
House discussed diverse issues frorr Sri 
Lanka to Sati and floods to Fairfax This 
apart, there were a record numbet of 191 
Special Mentions some of which generated 
heat and light and even full-fleged discussion 
spilling over to three days indicating 
amongst all sections o* the House the 
popularity and utility o! this procedural 
device 

In the Session of nearly six-week du3 

ration, we have had 29 sittings and the. House 
sat for 197 hours. Hon. Member^ would not 
forget the marathon sitting- wf. j had on 
Monday last which spilled over to Tuesday 
morning. 

I once    again thank all hon. Member 
Leaders  of   various   parties     and  group 'for 
the co-operation extended by them >n 
conducting the proceedings of the House. I 
wish you  all a happy     Christmas and J best 
wishes for a very happy New Year. ' May the  
New Year bring you  all, yov families and  fo    
Members who  are  not married also and the 
country peace, happiness and prosperity. 

AN HON. MEMBER; You wish them 

early marriage. 

THE   LEADER     OF    THE     HOU (SHRI  
NARAYAN   DATT     TTWAk Madam  
Deputy   Chairman, you   have so neatly and 
correctly summed up the pro-ecodings of the  
Winter     Session     whic ha-s really been 
strenuous one. I also joiu you in felicitating 
each and every Member of the House for 
playing his or her role  by  participating   in  the  
deliberations of the House one way or the other. 

Madam, I also thank you for the very wise 
manner in which you have conducted the 
proceedings of this House. I would also like 
to felicitate the Vice-Chairmen who did their 
duties to the best of their ability. I think they 
have been very fair to all sections of the 
House. 

Madam, I would    like to    convey our 
respectful   felicitations   to   our   Chairman. the 
Vice President of India, who had first   stint  
here     and   I   think  all of  us 
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vould agree that he tried his best to evolve a 
consensus and also saw to it that ill rules and 
procedures were adhered to very faithfully. 
Kindly convey our best regards and thanks to 
him for the leadership that he has shown to 
this House and fhe respect and dignity he has 
given to his august Chair. 

Then, I also join you in wishing a lappy 
New Year, and extending Christ-nas 
greetings to each and every Member . nd to 
you, M*adam, and to the Chair-nan of the 
Rajya Sabha. 

Felicitations  to  the  staff  and  the Sec-
retary-General   of  the  Rajya  Sabha   also. 

SHRI  B. SATYANARAYAN  REDDY 

(Andhra Pradesh): Madam, on behalf of the 
Members of the House I also congratulate you 
and the Chairman for so ably conducting the 
proceedings of the House. 

THE    DEPUTY    CHAIRMAN: The 

House  stands  adjourned sine die. 

The House     then    adjourned 
sine die at eight    minutes past nine 
of the clock. 


